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CENTRAL ' AIMINISTRATIVE TRIBUNAL
' CALCUTTA BENCH

No.M A,153 of 2002
0,a,786 of 1997

Date of order s 14.6,2002
Present 3 Hon'ble Mr. Justice G.L, Gupta, Vice-Chairman
Hgnible Mr. B,P, Singh, administrative Member

NaNI GOPal. DAS & ORS.
Vs,

UNION OF INDIA & ORS._
' ‘,'Eo RLY, )

For the spplidnts s Mr. T.K, Biswas, counsel

For the resperdents 3 ‘M@,_l;ﬂ

ng ~M®ra, ceunsel
‘ORDER

This M.A. has Leen filed iér,earlir hearing et the

C.A. , . ,
24 Having heard the 1d. coumsgel teor the gpplicant and

the resp@ndents, the C,A, is £ix8d for hearing on 204642002
before the additienal Court. The M,A, stands disposed of.
No order is passed as te cests.
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